- and .depjend_éhts* : j!. :

5 ; k ,. oAy : '
service and presently working as %L&_

herein below the details of the assets (in‘imovable, iﬁ_ovab[é, b'ank' .balahce, etc‘.) or myself, my spouse

Declaration or Assets

i

Al
Xg (Assetsm

..., Years, belonging" to .

"De’t-sfuls. of nfdvﬁbié Sdete . v

joint name indicating the extent of joint ownership will also have to be ghodn) e L

SL D.esci'ipt_i_on

Self

Spouse name (s)

No. R ¢

) |Cash B Ra gL T
AR 2650 . NIL

i) [Depositss by ]St s i o] | A

" |Banks; Financial| ', Q0,000 | v S

| Institutions - And| \ gpg o

 [riinl *
| Companies - -

-Banking |:.|. 6 it
BV

[ +(iii) {| Bonds, "1
""" "| Debentures and

shares in

Companies

Nh_‘

Other ' ﬁnancial

such as values of

claims / interests

institutions, NSS, S . | '
Postal - Savings, il L 5240 '

| LIC Policies, etc 050335\]592_ AR

i L -Motor. Ve.hic[es, C :
' (details of make, N] L :

etc.) ) s ;

(vi) Jc'v_ve"ely (give| O 1,
details of weight| . %M"‘ :
and value) 10,600

(vii) | Other -assets, NIL

. Note: Value of Bonds / Shares / Debentures as per the latest market value in Stock , Exchange in -
respect of listed companies and as per books in the case of non listed companies should be given.*

Dependant here means a person substantially dependent on the income of the employee.

and Liabilities

Yeal-;202$:.2_.ﬂ%‘f-'_

: Qﬁ‘% e o SIMMISHLLPL/s%/daughteM)Me ofLapﬁ—Uﬂ&nJhﬂ ....... :

' MM.“L&gA,SMM Assn

D BT TEER et arsWifosssasssnanrasanssnsistusanaasinsnnisanintarey

Dcpenda’nt-]h' Dependant-2 Depénééﬁ_t—j A :




2 § R Details of Immovable assets

[Note: Ploperttes in joint ownership indicating the extent of joint ownership will also

have to bq indicated]
SI. | Description Self Spouse name (s)| Dependant-1 | Dependant-2 | Dependant-3
No.
(i) | Agricultural Land

- Location (s) NIL

- | - Survey number(s)
- Extent (Total
measurement)

- Current market value

(i) [Non-Agricultural Land
- Location (s) ;

- Survey number(s) - NIL
- Extent (Total
measurement) -

- Current market value

(iii) | Buildings (Commercial
and residential)

- Location (s) N I o
- Survey number(s)
- Extent (Total

measurement)
- Current market value

(iv) | Houses / Apartments,
etc.

- Location (s)

- Survey number(s)

- Extent (Total
measurement)

- Current market value

NIL

v) Othei_‘ (s-uch 48
interest in property)

(2) ~ Igive herem below the detalls of my hablhtnes / over dues to public fi nancnal mstxtutlous and

government dues:-.

[Note Please glve sepm ate deta:ls fm each ltem]

Sl. Descrlptlon Nﬂm‘e & ndr]a £ss of-BJ.a'nkl 3 Amount uutstundiné_as .
No. 2 ‘ Financial Institutions(s) /- 011 i mssesririssiomseiremsumsaibioe
Department (s) 1

(a) |(i) Loansfrom Ba‘nks‘

CNIL

(i i) Lpghs from ﬁnancia! instftutiohsl

T

(iii) Government Dues
(a) dues to departments dealing w1th
govemment accommodataon

NIL::

(b) dues to departments deahng w1th
supply of water -

NiL




. supply of electricity

. (¢) dues to.departments dealing with

NIL

telephones

(d) dues to departments dealing with

NIL

aircraft and helicopters)

(€) dues to departments dealing with PA N

governments transport (including
KNSPS 89118,

(f) Other dues, if any

* Number (PAN)]

(b) | (i) Income Tax including surchar ge
[Also indicate the assessment year NI
upto which Income Tax Return filed. L
Give also Permanent Account

Tax return filed.]

(ii) Wealth Tax [Also indicate the
assessment year upto which wealth ; N L

(iii) Sales Tax [ Only in case of
proprietary business]

L (iv) Property Tax

.C : PérsoﬁalDetail :
GPF/CPF/PRANNo. . -

Gender -
Date of Birth e g
Class/Group | -
" Cadre T ok
Home District - -

11065365 66 F

Foo gt e

2[oli 211 [ [3]7] OOMMIYYYY)

(Full Name e.g. B A, S Bihar Admmtstratlve Servxce e

B. S S.; Blha1 Secretauat Service etc)

: Ihéreby declare that the a bove details are true to the best of my knowledge and belief, -

“Place: ,,ﬁz:ﬁ, ,F’ ;

Date -3 %202,9—

Signature: ..o, o IR

Name of Employee SIM M I_ gH‘[,LP I

: % De.silgnation 5*‘-10‘,__ a ST R LR
Depaﬂment &U\‘VL ] ;'EQ llr-e_

- Note: _' Please sign each page of the declaratwn Asset declaration form must be A4 size
white paper with computer typed (single side) in prescribed format.




